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NHRC seeks
sweeping
overhaul of
women'’s safety

New Delhi: The National
Human Rights Comm-
ission (NHRC) has called
for sweeping reforms to
strengthen women's safety
at workplaces and public
spaces, flagging police
insensitivity, inadequate
security infrastructure and
gaps in mechanisms to
prevent harassment and
violence.

In an advisory, the
commission recommern-
ded functional CCTV
cameras, emergency alarm
buttons in buses and trains,
time-bound police response
standards, mandatory gen-
der-sensitisation training
for police personnel and an
end to victim-blaming. It
also proposed legislation to
encourage bystanders to
intervene in crimes against
women
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NHRCseekssweepingoverhaul of women’s safety,issuesadvisory

PARWINDER SANDHU
New Delhi, 27 October

The National Human Rights
Commission (NHRC) has
called for sweeping reforms
tostrengthen women's safety
at workplaces and public
spaces, flagging police
insensitivity, inadequate
security infrastructure and
gaps in mechanisms to
prevent harassment and
violence.

In an advisory, the
commission recommended
functional CCTV cameras,
emergency alarm buttonsin
buses and trains, time-bound
police response standards,
mandatory gender-sensitisation
training for police personnel
and an end to victim-blaming.

Italso proposed legislation
to encourage bystanders to
intervene in crimes against

women and mandatory gender
audits for new large-scale
infrastructure projects.

The NHRC has sought
action-taken reports within
twomonths from the Centre,
states and Union Territories
on implementing its
recommendations. The advisory
has been sent to secretaries
of 10 Union ministries, the
Railway Board chairperson
and chief secretaries and
administrators of all states
and UTs.

On infrastructure, the
advisory stressed adequate
lighting and functional
surveillance systems in streets,
subways, parking lots, ATMs,
bus stands, railway stations
and metro stations. It
recommended passenger
emergency alarm buttonsin
buses and trains, prominent
display of vehicle registration

and driver details, and accessible
transport and public facilities
for women with disabilities.

The commission also called
for clean feeding rooms,
functional sanitary-pad
dispensers and safe transport
for women working night
shifts. Employers should
ensure proper verification
of drivers and security
personnel and provide safe
transportation home.

Emphasising prevention,
the NHRC recommended
awareness campaigns on
consent, gender equality and
respectful conduct in schools,
colleges and universities.
Campaigns should involve
men and bovs and be
conducted in regional
languages. It also urged
educational institutions to
encourage self-defence training
for girls and women.

The advisory proposed
considering legislation on
the lines of the Good Samaritan
framework to encourage
people to safely intervene
when crimes against women
occur. The Women and Child
Development Ministry could
develop standardised protocols
to guide such interventions.

The NHRC also sought
ethical media reporting
guidelines to protect survivors'
identities, discourage
sensationalism and
victim-blaming, and prevent
unauthorised disclosure of
investigation details. These
should cover digital media
and online news portals.

Warning against
technology-facilitated abuse,
the commission called for
AWATENess programmes on
deepfakes, doxxing, revenge
pornography and

non-consensual sharing of
explicit content, alongside
gender-sensitive reviews of
cyber laws and specialised
training for law enforcement
agencies.

For workplace safety, the
NHRC stressed effective
implementation of the Sexual
Harassment of Women at
Workplace (Prevention,
Prohibition and Redressal)
Act, 2013, including functional
Internal and Local Committees,
regular employee awareness
programmes and submission
of enquiry reports to District
Officers where required.

The advisory calls for a
coordinated approach involving
law enforcement agencies,
employers, educational
institutions, media organisations
and government departments
to make workplaces and
public spaces safer for women.
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Women’s safety: NHRC issues advisory, asks government to act

NEW DELHI, Oct 27: The Nation-
al Human Rights Commission
(NHRC) has issued an advisory on
women's safety at workplaces and
in public spaces, calling for meas-
ures across eight key areas and seek-
ing reports on the progress of their
implementation within two months.

The advisory, titled “Women’s
Safety at Work and Public Spaces’,
has been sent to the Secretaries of
10 Union Ministries, the Chairper-
son of the Railway Board and the

Chief Secretaries/Administrators of
all states and Union Territories (UTs).
The apex human rights body
observed that despite the existence
of stringent laws to protect women's
rights, their safety at workplaces and
public spaces remains a concern.
As per the recent Periodic La-
bour Force Participation Survey in
India, women's participation in the
labour force stood at 34.6 per cent
in September 2026. However, about
4.4 lakh cases of crimes against

women were also reported, accord-
ing to the latest National Crime
Records Bureau (NCRB) report pub-
lished in 2026.

These figures underscore the
persistent challenges in ensuring the
safety and security of women and
highlight the need for sustained and
concerted efforts, the NHRC said. It
observed that women's safety is vi-
tal to ensuring their constitutional
entitlement to justice and equal op-
portunities. It further observed that

safety at workplaces and public spac-
es is an essential condition for ena-
bling women to participate fully in
the workforce and realise their full
potential. The advisory focusses on
cight key areas for action, includ-
ing raising awareness about wom-
en's safety and sexual harassment,
infrastructure, encouraging bystand-
er intervention, the role of the po-
lice, survivor support, cybercrime
against women, long-term reforms
and other measures. (IANS)
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NHRCseekswomen’s safetyoverhaul,

PARWINDER SANDHU
New Delhi, 27 October

The National Human Rights
Commission (NHRC) has
called for sweeping reforms
to strengthen women's
safety at workplaces and
public spaces, flagging
police insensitivity, inade-
quate security infrastructure
and gaps in mechanisms to
prevent harassment and
violence.

In an advisory, the com-
mission recommended
functional CCTV cameras,
emergency alarm buttons in
buses and trains, time-
bound police response
standards, mandatory
gender-sensitisation training
for police personnel and an
end to victim-blaming,

It also proposed
legislation to encourage
bystanders to intervene in
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crimes against women and
mandatory gender andits
for new large-scale
infrastructure projects.

The NHRC has sought
action-taken reports within
two months from the
Centre, states and Union
Territories on implementing
its recommendations. The
advisory has been sent to
secretaries of 10 Union
ministries, the Railway
Board chairperson and chief
secretaries and adminis-
trators of all states and UTs.

Citing nearly 4.4 lakh

crimes against women
reported in 2024, according
to the latest National Crime
Records Bureau report, the
commission observed that
growing participation of
women in employment and
public life had not
eliminated concerns over
their safety. It noted that
insecurity and harassment
restricted women'’s access to
equal opportunities and
discouraged their
participation in public life.
Flagging complaints of
moral policing and resis-
tance faced by survivors at
police stations, the NHRC
called for standard opera-
ting procedures to prevent
victim-blaming and ensure
sensitive handling of
complaints. It recommen-
ded time-bound emergency
helpline responses, regular
patrolling of deserted arcas

NHRCseekswomen’ssafetyoverhaul:

« Continued from Page 1

buttons in buses and trains,
prominent display of vehicle
registration and driver details,
and accessible transport and
public facilities for women
with disabilities.

The commission also called
for clean feeding rooms,
functional sanitary-pad
dispensers and safe transport
for women working night
shifts. Employers should ensure
proper verification of drivers
and security personnel and
provide safe transportation
home.

Emphasising prevention,
the NHRC recommended
awareness campaigns on
consent, gender equality and
respectful conduct in schools,
colleges and universities.

Campaigns should involve
menand boysand be conducted
in regional languages. It also
urged educational institutions
to encourage self-defence
training for girls and women.
The advisory proposed
considering legislation on the
lines of the Good Samaritan
framework toencourage people
tosafely intervene whencrimes
against women occur. The
Women and Child Development
Ministry could develop
standardised protocols to
guide such interventions.
Calling for better support
for survivors, the commission
stressed timely medical
examinations, psychosocial
assistance and coordination
among police, hospitals and
support services. It called for
the explicit discontinuation

of thetwo-finger test in sexual
violence cases, which the
Supreme Court prohibited in
its 2022 judgment in State of
Jharkhand v. Shatlendra
Kumar Rai.

The NHRC also sought
ethical media reporting
guidelinesto protect survivors'
identities, discourage
sensationalism and
victim-blaming, and prevent
unauthorised disclosure of
investigation details. These
should cover digital media
and online news portals.

Warning against technology-
facilitated abuse, thecommission
called for awareness prog-
rammes on deepfakes, doxxing,
revenge pornography and
non-consensual sharing of
explicit content, alongside
gender-sensitive reviews of

[flagspolicefailures, workplacegaps

and crime hotspots, and
mandatory gender-
sensitisation training for
police personnel across
ranks.

The commission noted
that 14,658 of the country’s
16,469 police stations had
Women's Help Desks as of
December 2025. It called for
functional desks in all
remaining stations, regular
inspections and periodic
checks of emergency
helplines, including 112 and
1091

On infrastructure, the
advisory stressed adequate
lighting and functional
surveillance systems in
streets, subways, parking
lots, ATMs, bus stands,
railway stations and metro
stations. It recommended
passenger emergency alarm

« Turnto Page5

cyber laws and specialised
training for law enforcement
agencies.

For workplace safety, the
NHRC stressed effective
implementation of the Sexual
Harassment of Women at
Workplace (Prevention,
Prohibition and Redressal)
Act, 2013, including functional
Internal and Local Committees,
regular employee awareness
programmes and submission
of enquiry reports to District
Officers where required.

It alsorecommended real-time
gender-disaggregated dataon
violence, periodic audits of
exdsting facilities and mandatory
gender audits for major new
infrastructure projects. States
and UTs wereurged toensure
timely and efficient utilisation
of the Nirbhaya Fund.
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NHRC seeks action reports on women’s safety at
workplaces, public spaces

NEW DELHI, Oct 27: The Nation-
al Human Rights Commission
(NHRC) has issued an advisory
on women's safety at workplaces
and public spaces, asking Union
ministries, the Railway Board
and all states and Union Territo-
ries to implement its recommen-
dations and submit action-taken
reports within two months.

The advisory has been sent to
the secretaries of 10 Union min-
istries, the chairperson of the
Railway Board and the chief sec-
retaries and administrators of
all states and Union Territories.

The NHRC said that despite
stringent laws to protect wom-
en's rights, concerns over their
safety at workplaces and public
spaces persist, potentially lim-
iting their participation in the
workforce and access to equal
opportunities.

Citing the fipures mentioned
in its advisory, the commission
said women's labour force par-
ticipation stood at 34.6% in Sep-
tember 2026, according to the
Periodic Labour Foree Partici-
pation Survey. It also referred to
around 4.4 lakh cases of crimes
against women reported in the
latest National Crime Records
Bureau report published in 2026.

The advisory identifies
eight areas for action, includ-
ing awareness about women's
safety and sexual harassment,
infrastructure improvements,
encouraging bystander inter-
vention, the role of police, sup-
port for survivors, cvbercrime
against women, longterm re
forms and other preventive mea-
slres.

The ministries that received
the advisory include Women

and Child Development; Educa-
tion; Home Affairs; Information
and Broadcasting; Labour and
Employment; Corporate Affairs;
Road Transport and Highways;
Housing and Urban Affairs; and
Health and Family Welfare.

The NHRC said safety at work-
places and public spaces was
essential to ensuring women's
constitutional rights, access to
justice and equal opportunities,
as well as enabling them to par-
ticipate fully in economic and
public life.

It has urged the authorities
concerned to implement the
recommendations and submit
action-taken reports within two
months, detailing the progress
made.

The detailed advisory is avail-
able on the NHRC website.
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NHRC flags online gender violence, victim-shaming

WOMEN SAFETY

PRESS TRUST OF INIMA

New Delhi, Oct 27: Adeguate
sensitisation of police person-
nel to avoid any moral judge-
ment and victim-shaming of
survivors of gender-based vi-
olence when they visit police
stations and regular patrolling
at crime hotspots are among a
slew of recommendations is-
sued by the NHRC to govern-
ment authorities.

Enumerated in the advisory
on "Women's Safety at Work
and Public Spaces', the rec-
ommendations also include
raising awareness among
women about what consti-
tutes sexual harassment and
their legal rights through
targeted displays of posters,
flvers and other informational
material in public spaces and
workplaces.

Also, violence against women
is no longer limited to physical
harm. With the rise of digital
technology, particularly artifi-

been a "sharp increase” in the
number of cases of technolo-
gy-facilitated gender-based vi-
olence (TFGDV) in the last few
vears, the National Human
Rights Commission (NHRC)
has cautioned.

It is recommended to sensi-
tise women across age groups
about the risks posed by tech-

doxxing, sharing of non-consen-
sual explicit images and videos,
and deep fakes".

Awareness programmes may
be conducted in schools, col-
leges, universities, and work-
places on cybercrime, it says.

Despite the existence of
stringent laws to protect the
rights of women, "harassment

he NHRC has urged police to
stop victim-shaming survivors
of gender-based violence

he advisory links sensitive

policing with faster responses
and stronger safeguards against
digital abuse

remains a pervasive issue".

It is, therefore, import-
ant to address the matter
of their safety comprehensive-
ly, focusing on both "preven-
tive and remedial measures”,
while being mindful of their
intersectional identities, the
NHRC says in its advisory dat-
ed October 23 shared through a
statement issued Tuesday.

According to the recent
Periodic Labour Force Par-
ticipation Survey in India,
women's participation in the
labour force stood at 34.6 per
cent in September 2026. How-
ever, about 4.4 lakh cases of
crimes against women were
also reported, as per the latest
National Crime Records Bu-

reau (NCRB) report published
in 2026, the statement said.

Keeping in mind the
multi-dimensional nature of
women's safety and the need
for reform, the NHRC issued
this advisory to the govern-
ment authorities, it says.

The NHRC's advisory has
been sent to the secretaries
of 10 Union ministries, in-
cluding the women and child
development (WCD) ministry,
education ministry, health
ministry and the home minis-
try, the chairperson and CEO
of the Railway Board, and the
chief secretaries of all states
and/ or administrators of
Union Territories.

The rights panel has urged
authorities to implement the
recommendations made in
the advisory and furnish an
action taken report within a
period of two months to keep
the Commission informed of
the progress in implementing
the advisory.
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NHRC seeks
sweeping
overhaul of
women'’s safety

New Delhi: The National
Human Rights Comm-
ission (NHRC) has called
for sweeping reforms to
strengthen women's safety
at workplaces and public
spaces, flagging police
insensitivity, inadequate
security infrastructure and
gaps in mechanisms to
prevent harassment and
violence.

In an advisory, the
commission recommen-
ded functional CCTV
cameras, emergency alarm
buttons in buses and trains,
time-bound police response
standards, mandatory gen-
der-sensitisation training
for police personnel and an
end to victim-blaming. It
also proposed legislation to
encourage bystanders to
intervene in crimes against
women



§7

S
NATIONAL HUMAN
RIGHTS COMMISSION

NHRC seeks
sweeping
overhaul of
women'’s safety

New Delhi: The National
Human Rights Comm-
ission (NHRC) has called
for sweeping reforms to
strengthen women's safety
at workplaces and public
spaces, flagging police
insensitivity, inadequate
security infrastructure and
gaps in mechanisms to
prevent harassment and
violence.

In an advisory, the
commission recommen-
ded functional CCTV
cameras, emergency alarm
buttons in buses and trains,
time-bound police response
standards, mandatory gen-
der-sensitisation training
for police personnel and an
end to victim-blaming. It
also proposed legislation to
encourage bystanders to
intervene in crimes against
women
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NHRC Special Rapporteur reviews
Human nghts scenario in J &K

Excelsior Correspondent

SRINAGAR, Oct 27: The
Special Rapporteur, National
Human Rights Commission
(NHRC), Shomita Biswas today
convened a high-level review
meeting at the Civil Secretariar
here to assess the overall human
rights scenario and the imple
mentation of welfare safeguards
especially related to Social
Welfare, Health and Prisons
Depariments of the Union
Teritory of Jammu and
Kashmir.

'I'rmmr.\':tmg was attended by
seninr administrative and police
officers. Those who attended
include IGP, Personnel (Hg)
Secretary In Social Welfare;
Mission  Director, Mission
Poshan; Mission  Director,
Mission Vatsalya & Mission
Shakti in Social Welfare
Department; DIG, CIDy;
Superintendent of Police, Central
Jail, Srinagar; HoD, Psychiatry,
GMC Srinagar and other senior
afficials,

The departments present pro-
vided detailed presentations

Srinagar on Tuwesday.
r\egm‘\dmg; mstrtuuoml mecha-

nisms, ing legal protections,
and targeted public welfare initia-
tives designed o protect the
rights of the citizens, with a par-
ticular focus on underprivileged
and vulnerahle segments of the
societv.

During the session, Mission
Director, Mission Poshan, Sajad
Hussain Ganai. provided a com-
prehensive appraisal concerning
the protection of child righis
throughout the Union Territory.
He detailed the various mitia
tives underway to augment

immunization, and nutri
tional coverage for children
under the Poshan framework.

Additionally, he briefed the
chair on the systematic disburse-
ment of academic scholarships
specifically structured to support
and sustain students coming
from socio-economically margin-
alized backpround categories.

Similarly, Mission Director
for Mission Vatsalva and Mission
Shakti, Rubina Kousar, present-
ed an extensive overview of the
overarching regulatory mecha-
nisms and active support infra-
structure deskmed for destitute,
abandoned, and distressed
women  across  Jammu &
Kashmir., She highlighted the
extensive statutory frameworks
operationalized under the juve
nile justice system, highlizhting
institutional measures to secure
complele child protection and
prevent instances of atrocities
against minors and women.

Providing the perspective of
law enforcement, Inspector
General of Palice (1GP) Personnel
(Hg), Uttam Chand, delivered a
detailed appraisal on the mainte-
nance of human rights standarnds
within prison facilities and the
safeguanding of underrial and

.'!_pﬂ:nr.f Rapporteur A-HHC. Shomita Biswas chatring a mhng at

canvicted prisoners,

Heshared data regarding pre-
cise legal interventions and the
rigorous operational steps taken
by law enforcement agencies to
legally enforee the constitutional
aml human rights of vulnerahle
goups, ensuring swift action
against any reported atrocities.

Addressing the healtheare
delivery landscape, Prof (Dr.)
Arshad Hussain, Head of the
Institute of Mental Healih and
Neurosciences (IMHANS), GMC
Srinagar, threw light on the men-
tal health infrastructure across
the Union Territory. He outlined
current service patterns, local-
ized delivery gaps, and structural
expansions  currently  being
uncertaken.

Dr. Hussain highlighted the
transformative prospects slated
for the regions mental health
sector following the completion
of several major development
projects presently in progress.

Following the multi-depart-
mental briefings, the Special
Rapporteur, NHRC, expressed
satisfaction over the structural
safeguards, welfare programs,
and collaborative enforcement
steps executed by the respective
departments.

Further the Special
Rapporteur enjoined upon the
concerned  departments  and
police officers to adopt a more
proactive approach in reaching
out to rural and marginalized
sections of the society.

She advised the line depart.
ments to constantly refine their
grievance redressal mecha-
nisms to guarantee that public
concerns, particularly those
involving vulnerable classes,
are processed in a highly profes-
sional, smooth, and prompt
manner.
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NHRC rapporteur reviews human

rlg fe_g
Calls for grievanceredressal

SRINAGAR, Oct 27: National
Human Rights Commission
(NHRC) Special Rapporteur
Shomita Biswas on Tuesday
reviewed the human rights sit-
uation in Jammu and Kashmir,
with a focus on safeguards and
welfare measures implemented
by the Social Welfare, Health and
Prisons departments.

The review meeting, held at
the Civil Secretariat in Srinagar,
was attended by senior adminis-
trative and police officers, who
presented details of institutional
mechanisms, legal protections
and welfare initiatives targeting
underprivileged and vulnerable
sections of society.

The participants included
Inspector General of Police
(Personnel Headquarters) Uttam
Chand, Secretary of the Social
Welfare Department, Mission
Director Mission Poshan
Sajad Hussain Ganai, Mission
Director Mission Vatsalya and
Mission Shakti Rubina Kousar,
Deputy Inspector General of
Police, Criminal Investigation
Department, Superintendent of
Central Jail Srinagar and Head
of the Department of Psychiatry,
Government Medical College
(GMC) Srinagar, among other

officials.

Ganai briefed the meeting
on child protection initiatives
under Mission Poshan, including
measures to improve children's
health, immunisation and nutri
tional coverage. He also outlined
scholarship schemes aimed at
supporting students from so-
cio-economically disadvantaged
backgrounds.

Kousar presentedan overview of
supportmechanisms for destitute,
abandoned and distressed women,
alongwithmeasuresunder Mission
Vatsalva and Mission Shakti. She
also highlighted statutory safe
guards under the juvenile justice
system and institutional arrange-
ments for protecting children and
women from abuse.

Chand outlined measures to

vardsin J&K

better outreach to vulnerable communities

safeguard the rights of undertri-
al and convicted prisoners and
maintain human rights standards
in prison facilities, He also briefed
the meeting onlegal interventions
and enforcement measures under-
taken to protect the constitutional
and human rights of vulnerable
groups and respond to reported
atrocities.

Head of the Institute of Mental
Health and Neurosciences
(IMHANS), GMC Srinagar, Prof.
Arshad Hussain, presented an
overviewofmental healthservices
across Jammu and Kashimir, iden-
tifving service delivery gaps and
outlining infrastructure expansion
projects under way.

Biswas expressed satisfaction
with the safeguards, welfare pro-
erammes and interdepartmental
coordination outlined during the
meeting, according to an official
statement.

She urged departments and
police officers to strengthen
outreach torural and marginalised
communities and make grievance
redressal mechanisms more ac-
cessible, efficient and responsive.
She stressed that complaints, par-
ticularly those concerning valner-
able groups, should be addressed
promptly and professionally.
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Source: https://www.newindianexpress.com/states/west-
bengal/2026/0ct/27/bengal-bjp-chief-says-deaths-of-two-rape-murder-
accused-cannot-be-called-encounters

Bengal BJP chief says deaths of two rape-murder accused cannot be called encounters

This was the second such incident in three months. In July, another accused in the rape and murder of an 11-year-
old girl was killed in an alleged gunfight with the police in Baruipur, South 24 Parganas district.

TNIE online desk
Updated on: 27 Oct 2026, 4:17 pm

KOLKATA: West Bengal BJP president Samik Bhattacharya on Tuesday said the deaths of two rape-murder accused
in alleged gunfights with the police in two districts cannot be termed “encounters”.

An accused arrested in the rape and murder of a 17-year-old girl was killed in an alleged gunfight with the police
in Gaighata, North 24 Parganas district, early on Tuesday. A senior police officer said the accused allegedly
snatched a police officer’s service revolver and opened fire at personnel during a crime scene reconstruction,
prompting retaliatory firing.

This was the second such incident in three months. In July, another accused in the rape and murder of an 11-year-
old girl was killed in an alleged gunfight with the police in Baruipur, South 24 Parganas district. He had also
allegedly snatched an officer’s revolver and fired at police personnel during a crime scene reconstruction, leading
to retaliatory firing.

Bhattacharya said describing the deaths as “encounters” would be misleading. “The situation that forced the
police to fire at the accused persons in both cases cannot be termed as encounters,” he said.

Claiming that the rule of law prevailed in Bengal, Bhattacharya said this was in contrast to the “law of the ruler”
that he alleged had prevailed under the previous government. A committee appointed by the National Human
Rights Commission to investigate the 2021 post-poll violence in West Bengal had stated in its report that the “law
of the ruler prevailed in the state, not the rule of law"”. The Trinamool Congress (TMC) won the 2021 West Bengal
Assembly elections.

Bhattacharya also claimed that the term “syndicate” had been abolished in the state and that people could now
step out without fear. The BJP had accused the previous TMC government of fostering lawlessness and an
atmosphere of fear. During its 2026 Assembly election campaign, the party pledged to restore the rule of law if

voted to power.

(With inputs from PTI)
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Kashmiri Pandit Rakesh Handoo circulates ‘edited terror threat’ online, faces charges under IT Act

Officials said Mr. Handoo was zeroed in after a Kashmiri Pandit employee, whose name figured in the “terror
threat list”, registered a complaint with the police

Published - October 28, 2026 12:00 am IST - Srinagar
The Hindu Bureau

The J&K police arrested a Kashmiri Pandit activist, Rakesh Handoo, 59, and slapped charges under the
Information Technology (IT) Act over allegations of “circulating an edited terror threat” against Kashmiri Pandits
working in the Kashmir valley.

Police officials said Mr. Handoo, currently a resident of Faridabad, Haryana, was arrested by a team from
Baramulla on October 17 after “the investigation established prima facie an offence under cyber terrorism".
Officials said Mr. Handoo was zeroed in after a Kashmiri Pandit employee, whose name figured in the “terror
threat list”, registered a complaint with the police.

The police cited, like the offence, that Mr. Handoo was behind “the deliberate alteration and commission of the
electronic material”. “On his publicly accessible Twitter account, he repeatedly circulated threat-related electronic
material purporting to originate from Soldier of Resistance/United Liberation Council, which in its original form
belonged to another person bearing a similar name,” said the First Information Report (FIR). Officials said the
accused “falsely projected [the complainant] as the intended target by altering the original identifying details, and
its circulation created serious apprehension regarding the complainant’s safety.”

Officials said offences under Sections 66F and 84C IT Act established a prima facie case against the accused. The
Forensic Science Lab and technical analysis have been sought in the case. Eight social-media posts and relevant
documentary evidence were also seized, they added.

Mr. Handoo contested the 2008 assembly election against National Conference president Farooq Abdullah from
Srinagar's Hazratbal constituency. On behalf of the employees, Mr. Handoo in August this year approached the
National Human Rights Commission (NHRC) and National Commission for Minorities (NCM) and demanded “a
probe as to how personal data of Prime Minister Package Employees in Kashmir was leaked” and said, “a credible
threat cannot be taken lightly”. The purported terror threat letter circulated ahead of Independence Day in August
forced the government to make extra security arrangements for the Pandit employees. Scores of locals were also
questioned after the threat letter.

Published - October 28, 2026 12:00 am IST
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NHRC rapporteur reviews human rights safeguards in J&K
Calls for proactive grievance redressal and better outreach to vulnerable communities
KI News by KI News October 28, 2026 in CITY & TOWNS, LOCAL

SRINAGAR: National Human Rights Commission (NHRC) Special Rapporteur Shomita Biswas on Tuesday reviewed
the human rights situation in Jammu and Kashmir, with a focus on safeqguards and welfare measures
implemented by the Social Welfare, Health and Prisons departments. The review meeting, held at the Civil
Secretariat in Srinagar, was attended by senior administrative and police officers, who presented details of
institutional mechanisms, legal protections and welfare initiatives targeting underprivileged and vulnerable
sections of society.

The participants included Inspector General of Police (Personnel Headquarters) Uttam Chand, Secretary of the
Social Welfare Department, Mission Director Mission Poshan Sajad Hussain Ganai, Mission Director Mission
Vatsalya and Mission Shakti Rubina Kousar, Deputy Inspector General of Police, Criminal Investigation
Department, Superintendent of Central Jail Srinagar and Head of the Department of Psychiatry, Government
Medical College (GMC) Srinagar, among other officials.

Ganai briefed the meeting on child protection initiatives under Mission Poshan, including measures to improve
children's health, immunisation and nutritional coverage. He also outlined scholarship schemes aimed at
supporting students from socio-economically disadvantaged backgrounds. Kousar presented an overview of
support mechanisms for destitute, abandoned and distressed women, along with measures under Mission
Vatsalya and Mission Shakti. She also highlighted statutory safequards under the juvenile justice system and
institutional arrangements for protecting children and women from abuse.

Chand outlined measures to safeguard the rights of undertrial and convicted prisoners and maintain human
rights standards in prison facilities. He also briefed the meeting on legal interventions and enforcement measures
undertaken to protect the constitutional and human rights of vulnerable groups and respond to reported
atrocities. Head of the Institute of Mental Health and Neurosciences (IMHANS), GMC Srinagar, Prof. Arshad
Hussain, presented an overview of mental health services across Jammu and Kashmir, identifying service delivery
gaps and outlining infrastructure expansion projects under way.

Biswas expressed satisfaction with the safeqguards, welfare programmes and interdepartmental coordination
outlined during the meeting, according to an official statement. She urged departments and police officers to
strengthen outreach to rural and marginalised communities and make grievance redressal mechanisms more
accessible, efficient and responsive. She stressed that complaints, particularly those concerning vulnerable
groups, should be addressed promptly and professionally.
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Police accountability: State encounters spotlight SC rulings
By - Soumyadip Mullick
Update: 2026-10-27 18:42 GMT

Kolkata: Twin police encounters reported in Gaighata and Samserganj of Bengal have brought into focus Supreme
Court rulings stressing accountability in cases involving alleged extrajudicial killings and the role of human rights
commissions in protecting fundamental rights.

In Arif Md Yeasin Jwadder v State of Assam (2025), the Supreme Court had cautioned against glorifying police
encounters as symbols of effective policing, reiterating that excessive or unlawful force cannot be justified solely
on grounds of expediency or public safety.

The court had described the National Human Rights Commission (NHRC) and State Human Rights Commissions
(SHRCs) as independent watchdogs safeguarding human dignity, liberty and constitutional rights, particularly
those of vulnerable and marginalised people.

The court said the Protection of Human Rights Act, 1993, empowers these bodies to conduct inquiries, summon
witnesses, requisition public records and initiate proceedings on their own motion or on complaints. Their role
extends beyond responding to grievances to promoting accountability, transparency and systemic reform.

In the 2025 judgment, the court stressed that human rights commissions must act proactively and respond with
urgency proportionate to the gravity of allegations.

Referring to its 2016 judgment in Extra Judicial Execution Victim Families Association v Union of India, the court
described human rights commissions as the “protector, advisor, monitor and educator of human rights”. It said
they must be strengthened and responsive, actively protecting fundamental freedoms rather than remaining
passive observers.

The 2016 case concerned allegations of extrajudicial killings in Manipur by police and security forces. The
Supreme Court emphasised the need to establish the truth about disputed encounters and held that allegations
of excessive or retaliatory force resulting in death must be thoroughly investigated. Criminal proceedings could
follow where an offence had been committed, subject to prescribed legal procedure.
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BRMGSS to organise human rights conference in Rishra today
BY Team MP28 Oct 2026 12:17 AM Team MP28 Oct 2026 12:17 AM

Kolkata: The Bharatiya Railway Mallgodam Shramik Sangh (BRMGSS), a union representing railway goods shed
workers, will organise a conference on human rights awareness and social security for unorganised sector
workers at Rabindra Bhawan in Rishra, Hooghly, on Wednesday. An office inauguration ceremony will also be
held. Priyank Kanungo, a member of the National Human Rights Commission, will attend as the chief guest, while
Amogh Dev Rai, director of the Research at the Advanced Study Institute of Asia, will be the guest of honour.
Other attendees include Parimal Kanti Mondal, national president of BRMGSS; Sheo Prasad Tiwari, a Central Board
of Trustees member of the Employees’ Provident Fund Organisation (EPFO); Kashinath Gayen, national convenor
of BRMGSS; and Mrinmoy Dhar, president of the West Bengal Contractual Workers Association. BRMGSS claims to
represent more than 8.5 lakh registered active workers across railway goods sheds in India.
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NHRC lays out eight-point roadmap to improve women safety at workplace across Bharat

The National Human Rights Commission has issued an advisory outlining eight key areas to strengthen women's
safety at workplaces and public spaces. It has asked Union Ministries, the Railway Board and state and Union
Territory administrations to submit Action Taken Reports within two months

WEBDESK Oct 28, 2026, 09:00 am IST in Bharat Delhi

New Delhi: The National Human Rights Commission (NHRC) has issued an advisory on women'’s safety at
workplaces and public spaces, calling for coordinated action by the Centre, state governments and Union Territory
administrations to address persistent safety concerns.

The advisory has been sent to the Secretaries of 10 Union Ministries, the Chairperson of the Railway Board and
the Chief Secretaries and Administrators of all states and Union Territories. The commission has urged the
authorities to implement its recommendations and submit Action Taken Reports (ATRs) within two months.

The NHRC said that despite stringent laws to protect women'’s rights, their safety in workplaces and public spaces
remains a concern. “Safety at workplaces and public spaces is an essential condition to enable women to
participate fully in the workforce and realise their full potential,” the commission noted.

According to the figures cited in the advisory, women'’s labour force participation stood at 34.6 per centin
September 2026, as per the Periodic Labour Force Participation Survey. Meanwhile, around 4.4 lakh cases of
crimes against women were reported in the latest National Crime Records Bureau (NCRB) report published in
2026. The commission said these figures highlight the continuing challenges in ensuring women'’s safety and the
need for sustained and coordinated efforts.

NHRC identifies eight key areas for action

The advisory outlines eight areas requiring attention from the authorities. These include:

awareness campaigns on women'’s safety and sexual harassment,

improvements in infrastructure,

encouraging bystander intervention,

strengthening the role of the police,

survivor support,
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tackling cybercrime against women,
long-term reforms,
and other preventive measures.

The recommendations aim to strengthen institutional responses, improve safety mechanisms and create an
environment in which women can work and access public spaces without fear. The NHRC emphasised that
women's safety is essential to ensuring their constitutional rights to justice and equal opportunities. It also
highlighted the need to address barriers that prevent women from participating fully in the workforce and
realising their potential.

Ten Union ministries and Railway board covered

The advisory has been sent to the Union Ministries of Women and Child Development; Education; Home Affairs;
Information and Broadcasting; Labour and Employment; Corporate Affairs; Road Transport and Highways;
Housing and Urban Affairs; and Health and Family Welfare, along with the Railway Board. The commission has
also called upon the Chief Secretaries and Administrators of all states and Union Territories to act on the
recommendations. The NHRC has asked all concerned authorities to submit their Action Taken Reports within two
months, detailing progress in implementing the proposed measures.
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NHRC Issues Women's Safety Advisory To Ministries, Railway Board, States & UTs; Seeks Action Taken Report
Within 2 Months

The NHRC has issued an advisory on women'’s safety at workplaces and public spaces to 10 Union Ministries, the
Railway Board and all States and UTs. It outlines eight key focus areas and directs authorities to submit an Action
Taken Report within two months.

FPJ News Service Updated: Tuesday, October 27, 2026, 01:57 PM IST

New Delhi: The National Human Rights Commission (NHRC), India has issued an Advisory on ‘Women's Safety at
Work and Public Spaces’ to the Secretaries of ten Union Ministries, the Chairperson, Railway Board and the Chief
Secretaries/ Administrators of all States and Union Territories.

The NHRC notes that despite the existence of stringent laws to protect the rights of women, their safety at
workplaces and public spaces remains a concern. As per the recent Periodic Labour Force Participation Survey in
India, women'’s participation in the labour force stood at 34.6% in September 2026. However, about 4.4 lakh cases
of crimes against women were also reported, as per the latest National Crime Records Bureau (NCRB) report
published in 2026. These figures underscore the persistent challenges in ensuring the safety and security of
women and highlight the need for sustained and concerted efforts.

The NHRC acknowledges that women's safety is vital to ensure their constitutional entitlement to justice and
equal opportunities. It further notes that safety at workplaces and public spaces is an essential condition to
enable women to participate fully in the workforce and realise their full potential.

Besides the Railway Board, the Union Ministries to whom the Advisory has been sent include Women and Child
Development, Education, Home Affairs, Information and Broadcasting, Labour and Employment, Corporate
Affairs, Road Transport and Highways, Housing and Urban Affairs and Health and Family Welfare.

The NHRC Advisory focuses on eight key areas. These include raising awareness on topics of women'’s safety and
sexual harassment, infrastructure, encouraging bystander intervention, the role of the police, survivor support,
cybercrime against women, long-term reforms and other measures. The detailed Advisory may be accessed at:
View

The NHRC urges all authorities concerned to implement the recommendations in the Advisory and furnish an
Action Taken Report (ATR) within two months to keep it informed of the progress made.

Published on: Tuesday, October 27, 2026, 01:57 PM IST
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NHRC issues advisory on women'’s safety at workplaces, public spaces; seeks action-taken reports within two
months
By chayanikaindialegal -October 27, 2026

The National Human Rights Commission (NHRC) has issued an advisory on women'’s safety at workplaces and
public spaces, calling upon the Centre, State governments and Union Territory administrations to strengthen
preventive measures, improve institutional accountability and ensure effective protection against gender-based
violence. The Commission has sought action-taken reports within two months, detailing the steps undertaken to
implement its recommendations.

The advisory has been circulated to the Secretaries of 10 Union Ministries, the Chairperson of the Railway Board
and the Chief Secretaries and Administrators of all States and Union Territories. It seeks coordinated intervention
across government departments to address concerns relating to women'’s safety in professional environments
and public areas.

The NHRC has identified eight broad areas requiring attention, including awareness campaigns on women's
safety and sexual harassment, improvements in public infrastructure, encouraging bystander intervention,
strengthening police response, providing support to survivors, tackling cybercrime against women and
undertaking long-term institutional reforms. The Commission has emphasised that ensuring a safe environment
for women is integral to the protection of their dignity, equality and fundamental rights. It has highlighted the
need to translate existing legal safeguards into effective action through better implementation, institutional
vigilance and public awareness.

The advisory also addresses the importance of making workplaces and public spaces safer so that women can
participate in economic and social life without fear of harassment, discrimination or violence.

The Union Ministries to which the advisory has been issued include Women and Child Development, Education,
Home Affairs, Information and Broadcasting, Labour and Employment, Corporate Affairs, Road Transport and
Highways, Housing and Urban Affairs, and Health and Family Welfare, along with the Railway Board.

Through the advisory, the Commission has sought a coordinated response from the concerned authorities to
strengthen existing mechanisms, improve accountability and ensure that measures for women's safety are
implemented effectively. The two-month reporting deadline is intended to enable the NHRC to assess the action
taken by the authorities concerned.
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NHRC Issues Advisory on Women's Safety at Work and Public Spaces; Demands Report in 2 Months
Prachiparna Nayak by Prachiparna Nayak October 27, 2026

New Delhi: The National Human Rights Commission (NHRC) of India has issued a comprehensive Advisory on
‘Women'’s Safety at Work and Public Spaces’ to ten Union Ministries, the Chairperson of the Railway Board, and all
Chief Secretaries of States and Union Territories.

Highlighting that women'’s safety is crucial for enabling full workforce participation and ensuring constitutional
entitlements to equal opportunity, the NHRC expressed concern over persistent safety gaps. Recent Periodic
Labour Force Participation Survey data showed women'’s labour force participation at 34.6%, while the latest
National Crime Records Bureau (NCRB) report documented nearly 4.4 lakh reported cases of crimes against
women.

The NHRC Advisory outlines eight critical action areas: expanding awareness on sexual harassment, improving
urban and transit infrastructure, encouraging bystander intervention, defining the role of law enforcement,
expanding survivor support systems, tackling cybercrime, implementing long-term policy reforms, and
establishing institutional safeguards.

Key ministries addressed include Women and Child Development, Home Affairs, Education, Labour and
Employment, Road Transport and Highways, Housing and Urban Affairs, Health and Family Welfare, Corporate
Affairs, and Information & Broadcasting.

The human rights body has urged all concerned authorities to immediately execute the recommendations and
submit an Action Taken Report (ATR) within two months to detail their implementation progress.
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NHRC Issues Advisory On 'Women's Safety At Work And Public Spaces'; Seeks Action Taken Report Within 2
Months

The Commission has sought action-taken reports within two months to keep it informed of the progress made to
implement its recommendations.

By ETV Bharat English Team
Published : October 27, 2026 at 3:01 PM IST

New Delhi: The National Human Rights Commission (NHRC) on Tuesday released an advisory on ‘Women'’s Safety
at Work and Public Spaces’, highlighting that despite the existence of stringent laws to protect the rights of
women, their safety at workplaces and public spaces remains a concern.

In an order issued, the Commission has circulated the advisory to the Secretaries of ten Union Ministries, the
Chairperson, Railway Board and the Chief Secretaries/Administrators of all States and Union Territories, focusing
on eight key areas where action needs to be taken. The Commission has also sought action-taken reports from
authorities within two months to keep it informed of the progress made to implement its recommendations.

The Commission has advised the authorities to focus on eight key areas, which include raising awareness on
topics of women's safety and sexual harassment, infrastructure, encouraging bystander intervention, the role of
the police, survivor support, cybercrime against women, long-term reforms and other measures.

The Union Ministries to which the advisory has been issued include the Railway Board, Women and Child
Development, Education, Home Affairs, Information and Broadcasting, Labour and Employment, Corporate
Affairs, Road Transport and Highways, Housing and Urban Affairs and Health and Family Welfare.

The NHRC further noted women's participation in the labour force in September 2026 by mentioning the ‘Periodic
Labour Force Participation Survey in India’ figures. “As per the recent Periodic Labour Force Participation Survey in
India, women's participation in the labour force stood at 34.6% in September 2026", it said. Also, about 4.4 lakh
cases of crimes against women were reported, as per the latest National Crime Records Bureau (NCRB) report
published this year.

“These figures underscore the persistent challenges in ensuring the safety and security of women and highlight
the need for sustained and concerted efforts,” the commission said in a statement. The NHRC further
acknowledged that women'’s safety is vital to ensure their constitutional entitlement to justice and equal
opportunities. “Safety at workplaces and public spaces is an essential condition to enable women to participate
fully in the workforce and realise their full potential,” the statement added.
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NHRC advisory on women'’s safety at workplaces and public spaces: eight areas for action, Action Taken Reports
due in two months

National Human Rights Commission has issued an advisory on women'’s safety at workplaces and public spaces,
urging Union Ministries, the Railway Board, and States and Union Territories to implement its recommendations
and submit Action Taken Reports within two months.

Published on October 27, 2026By Malika Bhola

The National Human Rights Commission (NHRC), India, has issued an Advisory on “Women'’s Safety at Work and
Public Spaces” to the Secretaries of ten Union Ministries, the Chairperson of the Railway Board, and the Chief
Secretaries/Administrators of all States and Union Territories.

The Advisory notes that despite the existence of stringent laws to protect women'’s rights, their safety at
workplaces and public spaces remains a concern. As per the recent Periodic Labour Force Participation Survey in
India, women'’s participation in the labour force stood at 34.6% in September 2026. However, about 4.4 lakh cases
of crimes against women were also reported, as per the latest National Crime Records Bureau (NCRB) report
published in 2026.

The NHRC acknowledged that these figures underscored the persistent challenges in ensuring the safety and
security of women and highlight the need for sustained and concerted efforts. It further noted that women'’s
safety is vital to ensure their constitutional entitlement to justice and equal opportunities, and that safety at
workplaces and public spaces is essential to enable women to participate fully in the workforce and realise their
full potential.

The Advisory has been sent to the Union Ministries of Women and Child Development, Education, Home Affairs,
Information and Broadcasting, Labour and Employment, Corporate Affairs, Road Transport and Highways,
Housing and Urban Affairs, and Health and Family Welfare, besides the Railway Board.

The Advisory focuses on eight key areas for action, including:

Raising awareness on women'’s safety and sexual harassment,

Infrastructure,

Encouraging bystander intervention,

The role of the police,

Survivor support,
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Cybercrime against women,
Long-term reforms,

Other measures.

The NHRC has urged all concerned authorities to implement the recommendations contained in the Advisory and
furnish an Action Taken Report (ATR) within two months, informing it of the progress made in their
implementation.
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NHRC calls for police sensitisation to prevent victim-shaming of women survivors
By : Vartha BharatiUpdate: 2026-10-27 13:29 GMT

New Delhi (PTI): Adequate sensitisation of police personnel to avoid any moral judgement and victim-shaming of
survivors of gender-based violence when they visit police stations and regular patrolling at crime hotspots are
among a slew of recommendations issued by the NHRC to several government authorities.

Enumerated in the advisory on 'Women's Safety at Work and Public Spaces', the recommendations also include
raising awareness among women about what constitutes sexual harassment and their legal rights through
targeted displays of posters, flyers, and other informational material in public spaces and workplaces.

Also, violence against women is no longer limited to physical harm. With the rise of digital technology, particularly
artificial intelligence (Al), there has been a "sharp increase" in the number of cases of technology-facilitated
gender-based violence (TFGDV) in the last few years, the National Human Rights Commission (NHRC) has
cautioned.

It is recommended to sensitise women across age groups about the risks posed by technology like "revenge porn,
doxxing, sharing of non-consensual explicit images and videos, and deep fakes".

Awareness programmes may be conducted in schools, colleges, universities, and workplaces on cybercrime, as
well as the existing grievance redressal mechanisms like the National Cyber Crime Reporting portal and the
Sahyog portal, the advisory says.

Despite the existence of stringent laws to protect the rights of women, "harassment remains a pervasive issue". It
is, therefore, important to address the matter of their safety comprehensively, focusing on both "preventive and
remedial measures", while being mindful of their intersectional identities, the NHRC says in its October 23 dated
advisory shared through a statement issued on Tuesday.

Keeping in mind the multi-dimensional nature of women's safety and the need for reform, the NHRC issued this
advisory to the government authorities, it says.

The NHRC's advisory has been sent to the secretaries of 10 Union ministries, including the women and child
development ministry, education ministry, health ministry and the home ministry, the chairperson and CEO of the
Railway Board, and the chief secretaries of all states and/ or administrators of Union Territories.

The rights panel has urged the concerned authorities to implement the recommendations made in the advisory
and furnish an action taken report within a period of two months to keep the Commission informed of the
progress in implementing the advisory.

Under the fourth point of the recommendations sub-titled 'Role of the Police', it says, "Survivors of gender-based
violence often report facing resistance and moral policing in police stations when they try to register their
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complaints. It is recommended that police personnel be adequately sensitised to avoid making moral judgements
and victim-shaming."

To address this, the nodal ministry may consider developing a standard operating procedure (SOP) clearly
mentioning protocols for dealing with victims of gender-based violence and circulate the same widely, including
on social media, reads the advisory.

The NHRC has also recommended developing time-bound response standards for helplines and police arrival in
case of violence in public spaces.

"Police officers may undertake regular patrolling, especially in places that are deserted during the night and/ or
are crime hotspots," it adds.

As of December 2025, 14,658 out of 16,109 police stations (89 per cent) in the country have a Women's Help Desk
(Ministry of Home Affairs), and it is recommended that steps may be taken to ensure that the remaining police
stations also have a functional women's help desk to assist women in distress, the advisory says.

In its observations, the NHRC said it is also imperative to address societal attitudes and mindsets that directly
impact the behaviour of individuals when it comes to ensuring the safety of women.

A major issue around the topic of women's safety is the lack of awareness regarding what constitutes sexual
harassment and what needs to be done when such an incident has happened, the rights panel says in the
advisory.

It is recommended to take steps to display targeted posters/ flyers and other informational material in public
spaces and the workplace to inform women what constitutes harassment, their legal rights, as well as all the
emergency numbers and existing mechanisms such as the Sexual Harassment Electronic Box (SHe-Box) portal for
reporting the crime.
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NHRC issues advisory, asks Centre, states to act on women's safety at work, public spaces
By: IANS
On: Tuesday, October 27, 2026 4:08 PM

New Delhi, Oct 27 (IANS) — The National Human Rights Commission (NHRC) has issued an advisory on women'’s
safety at workplaces and in public spaces, calling for measures across eight key areas and seeking reports on the
progress of their implementation within two months.

The advisory, titled ‘Women’s Safety at Work and Public Spaces’, has been sent to the Secretaries of 10 Union
Ministries, the Chairperson of the Railway Board and the Chief Secretaries/Administrators of all states and Union
Territories (UTs).

The apex human rights body observed that despite the existence of stringent laws to protect women'’s rights, their
safety at workplaces and public spaces remains a concern. As per the recent Periodic Labour Force Participation
Survey in India, women'’s participation in the labour force stood at 34.6 per cent in September 2026. However,
about 4.4 lakh cases of crimes against women were also reported, according to the latest National Crime Records
Bureau (NCRB) report published in 2026. These figures underscore the persistent challenges in ensuring the
safety and security of women and highlight the need for sustained and concerted efforts, the NHRC said.

It observed that women's safety is vital to ensuring their constitutional entitlement to justice and equal
opportunities. It further observed that safety at workplaces and public spaces is an essential condition for
enabling women to participate fully in the workforce and realise their full potential.

The advisory focusses on eight key areas for action, including raising awareness about women'’s safety and sexual
harassment, infrastructure, encouraging bystander intervention, the role of the police, survivor support,
cybercrime against women, long-term reforms and other measures.

The Union Ministries to which the advisory has been issued include Women and Child Development, Education,
Home Affairs, Information and Broadcasting, Labour and Employment, Corporate Affairs, Road Transport and

Highways, Housing and Urban Affairs, and Health and Family Welfare.

The NHRC has urged all authorities concerned to implement the recommendations contained in the advisory and
furnish an Action Taken Report (ATR) within two months, informing it about the progress made.

-IANS
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Women safety: NHRC recommends sensitisation of police personnel to avoid victim-shaming of survivors
Published on: Oct 27, 2026, 16:59:21 IST
PTI |

New Delhi: Adequate sensitisation of police personnel to avoid any moral judgement and victim-shaming of
survivors of gender-based violence when they visit police stations and regular patrolling at crime hotspots are
among a slew of recommendations issued by the NHRC to several government authorities.

Enumerated in the advisory on 'Women's Safety at Work and Public Spaces', the recommendations also include
raising awareness among women about what constitutes sexual harassment and their legal rights through
targeted displays of posters, flyers, and other informational material in public spaces and workplaces.

Also, violence against women is no longer limited to physical harm. With the rise of digital technology, particularly
artificial intelligence, there has been a "sharp increase" in the number of cases of technology-facilitated gender-
based violence in the last few years, the National Human Rights Commission has cautioned. It is recommended to
sensitise women across age groups about the risks posed by technology like "revenge porn, doxxing, sharing of
non-consensual explicit images and videos, and deep fakes".

Awareness programmes may be conducted in schools, colleges, universities, and workplaces on cybercrime, as
well as the existing grievance redressal mechanisms like the National Cyber Crime Reporting portal and the
Sahyog portal, the advisory says.

Despite the existence of stringent laws to protect the rights of women, "harassment remains a pervasive issue". It
is, therefore, important to address the matter of their safety comprehensively, focusing on both "preventive and
remedial measures", while being mindful of their intersectional identities, the NHRC says in its October 23 dated
advisory shared through a statement issued on Tuesday.

Keeping in mind the multi-dimensional nature of women's safety and the need for reform, the NHRC issued this
advisory to the government authorities, it says. The NHRC's advisory has been sent to the secretaries of 10 Union
ministries, including the women and child development ministry, education ministry, health ministry and the
home ministry, the chairperson and CEO of the Railway Board, and the chief secretaries of all states and/ or
administrators of Union Territories. The rights panel has urged the concerned authorities to implement the
recommendations made in the advisory and furnish an action taken report within a period of two months to keep
the Commission informed of the progress in implementing the advisory.

Under the fourth point of the recommendations sub-titled 'Role of the Police’, it says, "Survivors of gender-based
violence often report facing resistance and moral policing in police stations when they try to register their
complaints. It is recommended that police personnel be adequately sensitised to avoid making moral judgements
and victim-shaming." To address this, the nodal ministry may consider developing a standard operating
procedure clearly mentioning protocols for dealing with victims of gender-based violence and circulate the same
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widely, including on social media, reads the advisory.

The NHRC has also recommended developing time-bound response standards for helplines and police arrival in
case of violence in public spaces. "Police officers may undertake regular patrolling, especially in places that are
deserted during the night and/ or are crime hotspots," it adds.

As of December 2025, 14,658 out of 16,109 police stations in the country have a Women's Help Desk, and it is
recommended that steps may be taken to ensure that the remaining police stations also have a functional
women's help desk to assist women in distress, the advisory says.

In its observations, the NHRC said it is also imperative to address societal attitudes and mindsets that directly
impact the behaviour of individuals when it comes to ensuring the safety of women. A major issue around the
topic of women's safety is the lack of awareness regarding what constitutes sexual harassment and what needs to
be done when such an incident has happened, the rights panel says in the advisory. It is recommended to take
steps to display targeted posters/ flyers and other informational material in public spaces and the workplace to
inform women what constitutes harassment, their legal rights, as well as all the emergency numbers and existing
mechanisms such as the Sexual Harassment Electronic Box portal for reporting the crime.
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Women report abuse, not seek judgement: NHRC warns police against victim-shaming
Edited By: Warda Zain
Last Updated: 27 October 2026, 05:30 PM IST

New Delhi: The National Human Rights Commission has issued an advisory on Women's Safety at Work and Public
Spaces, recommending measures to improve women's safety and the handling of complaints involving gender-

based violence.

The advisory, dated October 23, calls for police personnel to be trained to avoid moral judgements and victim-
shaming when survivors approach police stations to report violence or harassment.

The NHRC noted that survivors sometimes face resistance and moral policing while trying to register complaints.
It recommended that the concerned ministry consider developing a standard operating procedure setting out
clear protocols for dealing with survivors of gender-based violence.

The procedure should be widely circulated, including through social media, according to the advisory.

Police patrolling and faster emergency responses

The commission has recommended regular police patrolling in areas that are deserted at night and locations
identified as crime hotspots.

It has also called for time-bound response standards for helplines and police arrival when violence occurs in
public spaces.

The advisory highlights the need to ensure that every police station has a functional Women's Help Desk.
According to figures cited by the NHRC, 14,658 of the country's 16,109 police stations had a Women's Help Desk
as of December 2025.

The commission recommended that steps be taken to establish functional help desks in the remaining police
stations so women in distress can access assistance.

NHRC flags growing risks from Al deepfakes and online abuse

The advisory warns that gender-based violence is no longer confined to physical spaces. The NHRC has pointed to
a sharp increase in technology-facilitated gender-based violence in recent years, particularly with the growth of
digital technology and artificial intelligence.

It has recommended awareness programmes for women across age groups about online abuse, including:

Revenge porn and the non-consensual sharing of intimate images.
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Doxxing, or the malicious publication of private or identifying information.

The circulation of explicit images and videos without consent.

Al-generated deepfakes that misuse a person's likeness.

The commission has also recommended cybercrime awareness programmes in schools, colleges, universities and
workplaces. These programmes should explain how victims can report offences and access existing grievance-
redressal mechanisms, including the National Cyber Crime Reporting Portal and the Sahyog portal.

Awareness of sexual harassment and legal rights

The NHRC has observed that a lack of awareness about what constitutes sexual harassment, and what steps
victims can take after an incident, remains a concern.

It has recommended displaying posters, flyers and other informational material in public spaces and workplaces.
These materials should explain forms of harassment, women's legal rights, emergency contact numbers and

available complaint mechanisms.

The advisory specifically refers to the Sexual Harassment Electronic Box, commonly known as the SHe-Box portal,
which provides a mechanism for reporting workplace sexual harassment.

The recommendations aim to make information about reporting procedures and available support more
accessible to women.

The NHRC said it had sent the advisory to the secretaries of 10 Union ministries, including the ministries of
Women and Child Development, Education, Health and Home Affairs.

It was also sent to the chairperson and chief executive officer of the Railway Board, as well as the chief secretaries
of all states and administrators of Union Territories.

The commission has asked the concerned authorities to implement the recommendations and submit an action-
taken report within two months, informing it of progress.

Published: 27 October 2026, 05:30 PM IST
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Monkey fever death: NHRC seeks ATR from Karnataka govt over alleged healthcare lapses
Written By:Sejal Anand

Published On 27 Oct 2026 5:30 PM

| Updated On 27 Oct 2026 5:30 PM

Karnataka: The National Human Rights Commission (NHRC) has sought an Action Taken Report (ATR) from the
Karnataka government over a complaint alleging gaps in public health preparedness, disease surveillance,
vaccination coverage and timely medical care following a death due to Kyasanur Forest Disease (KFD), commonly
known as monkey fever, in the state.

The Commission issued directions to the Chief Secretary of Karnataka and the Principal Secretary of the state’s
Department of Health and Family Welfare on October 19, 2026, following a petition alleging deficiencies in disease
surveillance, vaccination coverage, public health preparedness and timely medical response in KFD-endemic
regions.

The complaint was filed by Hyderabad-based advocate Y Balachander Reddy, who raised concerns about gaps in
public health preparedness, disease surveillance, vaccination coverage, and timely medical response in endemic
regions. The petition alleged systemic failures impacting vulnerable and forest-dependent communities, with
reference to the Right to Life under Article 21.

According to the complaint, Karnataka reported its first KFD-related death of the 2026 season in January, involving
a 29-year-old resident of Thirthahalli taluk in Shivamogga district. The patient was reportedly diagnosed with the
infection and placed under medical supervision. However, his condition subsequently deteriorated, resulting in his
death. The petitioner alleged that the fatality raised serious questions about healthcare preparedness in the
Malenadu and Western Ghats regions, where KFD has been recognised as a recurring public health concern.

In his petition dated January 30, 2026, the advocate alleged shortcomings in early disease surveillance, seasonal
preparedness, vaccination coverage and healthcare accessibility in endemic regions. He also raised concerns
about insufficient primary and referral healthcare facilities in forest-fringe areas, inadequate public awareness
and possible delays in accessing advanced medical treatment.

The petition highlighted the vulnerability of forest-dependent populations, including marginal farmers, daily-wage
labourers, grazers and tribal communities, who may face increased exposure to the disease because of their
livelihood activities. Invoking Article 21 of the Constitution, the petitioner argued that the right to life
encompasses access to timely healthcare and preventive public health measures. He urged the NHRC to examine
the alleged deficiencies and recommend corrective steps to prevent further KFD-related fatalities. The petition
also sought an independent inquiry, appropriate monetary compensation for the deceased'’s family, deployment
of NHRC Special Rapporteurs to affected districts and comprehensive public health advisories for endemic
regions.

NHRC Directs Karnataka Authorities to Submit Report
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The complaint, dated January 30, 2026, was received by the NHRC on February 9, 2026, and subsequently
registered as Case No. 253/10/0/2026 on May 11, 2026. After examining the complaint, the Commission issued
directions on October 19, 2026.

Referring to the allegations, the NHRC recorded: “The complainant reports a death caused by Kyasanur Forest
Disease (Monkey Fever) in Karnataka. The petition raises concerns about gaps in public health preparedness,
disease surveillance, vaccination coverage, and timely medical response in endemic regions. It highlights systemic
failures impacting vulnerable and forest-dependent communities, with reference to the Right to Life under Article
21"

The Commission subsequently directed: “Let a copy of the complaint be transmitted to the Chief Secretary, Govt.
of Karnataka and Principal Secretary, Department of Health and Family Welfare, Karnataka, through online mode,
to ensure the needful action and submit the action taken report duly translated in English to the Commission
within four weeks.” Accordingly, the Karnataka Chief Secretary and the Principal Secretary of Health and Family
Welfare have been asked to respond to the complaint and furnish a report detailing the action taken.

Speaking to Medical Dialogues, Advocate Y Balachander Reddy said that the NHRC had taken action on his
complaint and directed the concerned Karnataka government authorities to submit their Action Taken Report
within four weeks. He stated that the matter would be taken up again after the four-week period to examine the
response submitted by the authorities. According to the advocate, if the concerned authorities fail to comply with
the NHRC's directions or submit the required report, the Commission may proceed with further action, including
issuing summons requiring the officials concerned to appear before it.
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Stop victim-shaming in gender violence cases, human rights panel urges police

The NHRC has urged police to stop victim-shaming survivors of gender-based violence. The advisory links
sensitive policing with faster responses and stronger safequards against digital abuse.

By:India Today News Desk
New Delhi,Oct 27, 2026 18:37 IST

The National Human Rights Commission (NHRC) has recommended that police personnel be sensitised to avoid
moral judgements and victim-shaming when survivors of gender-based violence approach police stations. In its
advisory on women's safety at work and in public spaces, the rights panel also called for regular police patrols at
crime hotspots, greater awareness of sexual harassment and legal rights, and measures to address technology-
enabled abuse.

The NHRC said violence against women was no longer limited to physical harm. The rise of digital technology,
particularly artificial intelligence, had led to a “sharp increase” in cases of technology-facilitated gender-based
violence in recent years, news agency Press Trust of India reported. It recommended sensitising women across
age groups to risks such as “revenge porn, doxxing, sharing of non-consensual explicit images and videos, and
deep fakes”. Awareness programmes on cybercrime and complaint mechanisms, including the National Cyber
Crime Reporting Portal and the Sahyog portal, may be held in schools, colleges, universities and workplaces.

Despite stringent laws protecting women's rights, “harassment remains a pervasive issue”, the NHRC said in its
advisory dated October 23, which was shared through a statement on Tuesday. It said women'’s safety must be
addressed comprehensively through “preventive and remedial measures”, while taking their different social
identities and circumstances into account.

The advisory was sent to the secretaries of 10 Union ministries, including the ministries of women and child
development, education, health and home affairs. It was also sent to the chairperson and chief executive officer
of the Railway Board, as well as the chief secretaries of all states and administrators of Union Territories. The
authorities have been asked to implement the recommendations and submit an action-taken report within two
months to inform the commission about the progress.

Under its recommendations on the role of the police, the NHRC said: “Survivors of gender-based violence often
report facing resistance and moral policing in police stations when they try to register their complaints. It is
recommended that police personnel be adequately sensitised to avoid making moral judgements and victim-
shaming.” The nodal ministry may consider preparing a standard operating procedure that clearly sets out
protocols for dealing with survivors of gender-based violence and circulate it widely, including on social media,
according to the advisory reported by PTI.

The NHRC also recommended setting time-bound response standards for helplines and police arrival in cases of
violence in public spaces. “Police officers may undertake regular patrolling, especially in places that are deserted
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during the night and/or are crime hotspots,” it said.

As of December 2025, 14,658 of the country’s 16,109 police stations, or 89 per cent, had a Women's Help Desk,
according to the Ministry of Home Affairs. The advisory recommended ensuring that the remaining police stations
also have functional help desks to assist women in distress.

The commission said societal attitudes and mindsets that directly influence people’s behaviour must also be
addressed to ensure women'’s safety. It identified the lack of awareness about what constitutes sexual harassment
and what to do after such an incident as a major concern. It recommended displaying targeted posters, flyers and
other information in public spaces and workplaces to explain what constitutes harassment, women'’s legal rights,

emergency numbers and available reporting mechanisms, including the Sexual Harassment Electronic Box portal,
or SHe-Box.

Overall, the NHRC's advisory calls for more sensitive policing, timely responses, stronger awareness of legal and
digital risks, functional help desks and wider access to complaint mechanisms to improve women's safety at
workplaces and in public spaces.
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NHRC Issues Urgent Advisory on Women's Safety at Work and Public Spaces
Shalini SinghOctober 27, 2026Last Updated: October 27, 2026

The National Human Rights Commission (NHRC) of India has launched a crucial Advisory addressing ‘Women’s
Safety at Work and Public Spaces,’ aimed at key government officials across ten Union Ministries, the Railway
Board, and all State and Union Territory Administrators. This initiative underscores a growing recognition of the
challenges women face in both workplaces and public entities despite existing legal frameworks.Read Daily News

Current statistics paint a concerning picture: women make up only 34.6% of the labor force as of September 2026,
according to the Periodic Labour Force Participation Survey. Moreover, the latest report from the National Crime
Records Bureau (NCRB) indicates that nearly 440,000 crimes against women were reported in the same year.
These figures highlight the urgent need for improved safety measures and systemic reforms to protect women'’s
rights and well-being.

Recognizing women'’s safety as a constitutional right is at the forefront of the NHRC's mission. The Advisory
emphasizes that secure environments are essential for women to engage fully in the workforce and to achieve
their personal and professional aspirations.

Key Areas of Focus

The NHRC's Advisory outlines eight critical areas that demand immediate attention. Among them are initiatives to
raise public awareness regarding women's safety and sexual harassment, enhancements in infrastructure to
support women's safety, and the promotion of bystander intervention. The role of law enforcement and survivor
support mechanisms are also highlighted, along with the pressing issue of cybercrime against women.Order
Calendars

In addition, the Advisory calls for long-term reforms and strategic measures that must be implemented by the
government to create safer environments for women. The NHRC is urging responsible authorities to adhere to the
recommendations and submit an Action Taken Report (ATR) within two months, detailing the progress made on
these initiatives.

The Union Ministries involved include Women and Child Development, Education, Home Affairs, Information and
Broadcasting, Labour and Employment, Corporate Affairs, Road Transport and Highways, Housing and Urban
Affairs, and Health and Family Welfare. This collaborative approach reflects a comprehensive strategy to enhance
women'’s safety across various sectors.

The full details of the Advisory can be accessed directly through the NHRC's official channels. The time for action is
now, and the NHRC is committed to ensuring that the rights and safety of women are prioritized in India’s broader
socio-economic landscape.
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NHRC Special Rapporteur Reviews Rights Situation in J&K
By Online Editor October 27 2026

Onlykashmir.in News Desk

National Human Rights Commission Special Rapporteur Shomita Biswas on Tuesday chaired a high-level meeting
at the Civil Secretariat in Srinagar to review the human rights situation in Jammu and Kashmir and to assess the
welfare measures undertaken by the Social Welfare, Health and Prisons Departments. The meeting brought
together senior officers from the civil administration, police and the medical fraternity.

IGP Personnel (Headquarters) Uttam Chand, the Secretary Social Welfare, Mission Poshan Director Sajad Hussain
Ganai, and Mission Vatsalya and Shakti Director Rubina Kousar took part. The DIG CID, the Superintendent of
Central Jail Srinagar and the Head of the Department of Psychiatry at GMC Srinagar, Prof. Dr Arshad Hussain, were
also present, along with other senior officers.

Detailed presentations were made on a wide range of subjects that bear directly on the lives of vulnerable
citizens. These included child rights, nutrition, immunisation, educational scholarships, the protection of women,
the juvenile justice system, and the constitutional and human rights of prisoners. Taken together, the briefings
covered the stages of a person's life, from early childhood nutrition and health to the treatment of those in
custody.

Dr Arshad Hussain used the occasion to highlight mental healthcare facilities across the Union Territory. He spoke
about the existing gaps in services and outlined the development projects currently under way to strengthen
them. Mental health has emerged as a growing public concern in the region, and the presentation placed the
subject within the wider human rights review rather than treating it as a purely clinical matter.

Shomita Biswas expressed satisfaction over the measures taken by the departments concerned. She nevertheless
urged officials and police authorities to strengthen outreach to rural and marginalised communities, whose
members often face the greatest difficulty in reaching institutions and in making their problems heard. She
stressed the need to make grievance redressal mechanisms more effective, so that complaints, particularly those
from vulnerable sections, are handled professionally and promptly.

Reviews of this kind allow the Commission to take stock of how rights guaranteed on paper are translated into
services on the ground. The agenda of the meeting, which linked social welfare, public health and the prison
system, reflected an understanding that human rights depend on the combined performance of several
departments rather than on any one of them. Welfare schemes reach their intended beneficiaries only when
officials are accessible, and prisoners' rights are protected only when the system that holds them is open to
scrutiny. The emphasis on outreach and speedy redressal sends a clear signal to departments and police units
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across Jammu and Kashmir. Officers are expected to go to the people, especially in remote areas, and to treat
every grievance, however small, as a matter requiring a timely and respectful response.
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NHRC Special Rapporteur reviews Human Rights situation in J&K, calls for stronger outreach to vulnerable
communities
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Shomita Biswas urges departments and police to improve grievance redressal and reach rural and marginalised
groups

SRINAGAR: National Human Rights Commission (NHRC) Special Rapporteur Shomita Biswas today chaired a high-
level review meeting at the Civil Secretariat in Srinagar to assess the overall human rights situation in the Union
Territory of Jammu and Kashmir and review the implementation of welfare safeguards, particularly those relating
to the Social Welfare, Health and Prisons Departments.

The meeting was attended by senior administrative and police officers, including the IGP, Personnel
(Headquarters); Secretary, Social Welfare Department; Mission Director, Mission Poshan; Mission Director, Mission
Vatsalya and Mission Shakti; DIG, CID; Superintendent of Police, Central Jail, Srinagar; Head of the Department of
Psychiatry, GMC Srinagar; and other senior officials. The departments made detailed presentations on
institutional mechanisms, legal protections and targeted welfare initiatives aimed at safeguarding citizens' rights,
with particular attention to underprivileged and vulnerable sections of society.

Mission Director, Mission Poshan, Sajad Hussain Ganai, briefed the meeting on measures to protect children’s
rights across the Union Territory. He outlined initiatives under the Poshan framework to improve children’s health,
immunisation and nutritional coverage. He also presented details of the systematic disbursement of academic
scholarships intended to support students from socio-economically marginalised backgrounds.

Mission Director for Mission Vatsalya and Mission Shakti, Rubina Kousar, gave an overview of regulatory
mechanisms and support services for destitute, abandoned and distressed women across Jammu and Kashmir.
She also highlighted statutory frameworks operating under the juvenile justice system and institutional measures
to ensure comprehensive child protection and prevent atrocities against minors and women.

Presenting the law-enforcement perspective, IGP, Personnel (Headquarters), Uttam Chand, reviewed the
maintenance of human rights standards in prison facilities and safeqguards for undertrial and convicted prisoners.
He shared data on legal interventions and described operational measures taken by law-enforcement agencies to
uphold the constitutional and human rights of vulnerable groups and ensure prompt action on reported
atrocities.

Addressing healthcare services, Prof. (Dr) Arshad Hussain, Head of the Institute of Mental Health and
Neurosciences (IMHANS), GMC Srinagar, outlined the mental-health infrastructure across the Union Territory,
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current service patterns, localised gaps in delivery and structural expansions under way. He also highlighted the
potential for significant progress in the region’s mental-health sector once several major development projects

currently in progress are completed.

Following the departmental presentations, Biswas expressed satisfaction with the structural safeguards, welfare
programmes and coordinated enforcement measures being implemented by the respective departments. She
urged the departments and police officers to take a more proactive approach to reaching rural and marginalised
communities. She also advised the line departments to regularly improve their grievance-redressal mechanisms
so that public concerns—particularly those raised by vulnerable groups—are handled professionally, smoothly

and promptly.
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NHRC Special Rapporteur reviews Human Rights scenario in J&K
by K H News Service October 28, 2026 in Top News

Biswas emphasizes proactive grievance redressal for vulnerable sections

Srinagar | Oct, 27: Special Rapporteur, National Human Rights Commission (NHRC), Shomita Biswas today
convened a high-level review meeting at the Civil Secretariat here to assess the overall human rights scenario and
the implementation of welfare safeguards especially related to Social Welfare, Health and Prisons Departments of
the Union Territory of Jammu and Kashmir.

The meeting was attended by senior administrative and police officers. Those who attended includes IGP,
Personal (Hq); Secretary in Social Welfare; Mission Director, Mission Poshan; Mission Director, Mission Vatsalya &
Shakti in Social Welfare Department; DIG, CID; Superintendent of Police, Central Jail, Srinagar; HoD, Psychiatry,
GMC Srinagar and among other senior officials. The departments present provided detailed presentations
regarding institutional mechanisms, ongoing legal protections, and targeted public welfare initiatives designed to
protect the rights of the citizens, with a particular focus on underprivileged and vulnerable segments of the
society.

During the session, Mission Director, Mission Poshan, Sajad Hussain Ganai, provided a comprehensive appraisal
concerning the protection of child rights throughout the Union Territory. He detailed the various initiatives
underway to augment health, immunization, and nutritional coverage for children under the Poshan framework.
Additionally, he briefed the chair on the systematic disbursement of academic scholarships specifically structured
to support and sustain students coming from socio-economically marginalized background categories.

Similarly, Mission Director for Mission Vatsalya and Mission Shakti, Rubina Kousar, presented an extensive
overview of the overarching regulatory mechanisms and active support infrastructure designed for destitute,
abandoned, and distressed women across Jammu & Kashmir. She highlighted the extensive statutory frameworks
operationalized under the juvenile justice system, highlighting institutional measures to secure complete child
protection and prevent instances of atrocities against minors and women.

Providing the perspective of law enforcement, Inspector General of Police (IGP) Personnel (Hg), Uttam Chand,
delivered a detailed appraisal on the maintenance of human rights standards within prison facilities and the
safeqguarding of under-trial and convicted prisoners. He shared data regarding precise legal interventions and the
rigorous operational steps taken by law enforcement agencies to legally enforce the constitutional and human
rights of vulnerable groups, ensuring swift action against any reported atrocities.

Addressing the healthcare delivery landscape, Prof. (Dr.) Arshad Hussain, Head of the Institute of Mental Health
and Neurosciences (IMHANS), GMC Srinagar, threw light on the mental health infrastructure across the Union
Territory. He outlined current service patterns, localized delivery gaps, and structural expansions currently being
undertaken. Dr. Hussain highlighted the transformative prospects slated for the region’s mental health sector
following the completion of several major development projects presently in progress.
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Following the multi-departmental briefings, the Special Rapporteur, NHRC, expressed satisfaction over the
structural safeguards, welfare programs, and collaborative enforcement steps executed by the respective
departments. Further the Special Rapporteur enjoined upon the concerned departments and police officers to
adopt a more proactive approach in reaching out to rural and marginalized sections of the society. She advised
the line departments to constantly refine their grievance redressal mechanisms to guarantee that public
concerns, particularly those involving vulnerable classes, are processed in a highly professional, smooth, and
prompt manner.
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Hindi NewsLocalBiharMuzaffarpurThe New SIT Will Investigate The Entire Process From The Suppression Of
Attachment Warrants To The Grant Of Bail To The Accused.
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R TR T §3T 8, STdfch QAR VI WR HERTY (FHTHT 47,954 ATH) 3R i ER IrIaM WR ISTRAM (FRTHIT 36,563 AHA) HISE 8
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Y J1 e T UR UfH ST (ST 34,691 ATHe) Sl e 31TdT € iR Uied R UR Je4 Tl (19 32,342 ") g fohar
T g1 31 Uidl Al & g1 32T MR & Pl 4.4 oG Al # 9 50 ufderd @ 3ifdes At 9 o1y 8l

Biag | Afgeai & et 3TuRTe & Sfichs] H IaR-Tgrd 3k gUR Fhi [Rfd 39 UaR &:

Pl Gol AT AdHdH aTftch Tichs! & TR B<IaTg & Afgctail & fa%g 8,601 AT goi fohy Y &1
JURTY & AT B Ul 1 dTRG AT STHERAT TR 3T0RTY & 56.3 § (STafch UER 8 d &% 66.4 8)|
Troiefie R: B<itang gferd Y ATHel J STid g1 &R SraTeld H e/ 3TRIT U Ul & el &R 71.3% & 8|

¢5: 59 A A1t 2022 # 8,693 AT & g4 &, St 2023 # Heak 8,035 gy iR Fiferan Ruté A g 8,601 &<t fhy My
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special-monitor-r-hemant-kumar-khamdhodgi-visit

NHRC feeett & fasiy FRTHichdT eh1 Shiche GRT : UTH WHEISHT # 3R, §Hd AR = UTHIuT & fohar HaTg, U1 & Sl hl |RTgAT i
Published: Tue, 27 Oct, 2026

Hich | AET AFATERR SR, 5 feeeh & AW FIRTIRdT SR, Hd $HR A TR UaT o SR it [AhEs Sl 719 darad
IR o ST UTH @HBISH! T GRT fohdT| 9 SR 3814 ATHIUN & HaTG e AHATERRI 3R TGRS a1 SfEhRT Sl STHHRT
o1 1 gt Areries o= dee 3ifdeR (CFRR) U fier & a1 Iraar dhl 3R & fohu ST 38 hraf eht aetar ot ofk @I TR ©R
SfIRRT o Trefur o foiq fohg 7 <8 gamat i TRigT <t

YHUT & R G Ud UTehicieh SuTeT o TRET0T, AHETRIG YaeH 3R ITHaT S drivvneh W fowar & =aaf &t 781 sifdemia 3
yrioT oY 3 SifeRT & gt foharaa= ofk ammreTT Y offfieT & Ty F SHRRY

CFRR fAe & aTe U1 & i ehl SRR ot

IR, gHd AR 3 THIHT & TG & TGRS a1 TH1eH ISR UF UTd g1 & a1G fhQ ST @ SR chl SR it | Igi ST foh
TTTGHT I TG o TRET, I SUANT 3R TGRS UeieH & fag fha ave oM o @t €1 39 R amaasr & derRa fafas
USTIT 3R Sif¥elRat a1 it Sraretich=T faha T | 31k I@R@TE 3R HRIUITE! chl STHRRT dd U RATHI TR W ORI & fharaa= &
e fawat R ==t g5l

HHATARR 3R THTHT I ffrent R SR

Ik H Ao o SrfAeRRY, TmHaT i mierial 3R R TR IR fAeRT & gwre fharaas W faer-famst ferar man fasiy
fARieRdT = TGRS a7 FeTeHT & TReT0T 3R Ueier # R TGN Sl WRGRT St Agaqul ardT| THEHT ! AT & Sifder
T &1 3R UTepicieh HETEYAT & SgaR Ueie T 37gH HIIH SdTd §¢ Uifadh ATl oh! UicdTiad fohal TIT| 39 g o ugdl & arion &
3 JfAHRT & Ufd SIReehdT T 3R a9 TqTeHT & Tdd IUANT i FraT a1 § Heg e &t sufig &1

g sifdeRTRal ok artor gfafafaat & & Asgertt

39 37aTR TR UgRIh TG, Sfeare fdenm farmT shigw S 79, srgfavmfia sifdaR Trere, srgfavinfia sifdiert a1 Hed i
3R dgdiciar dfgd Feifdd fAwmT & srfdenrt Sufeld g1 swrier | afgen wqg! & gew, fafaw afafaal & ufaffe siik Faifea aars
el TR & G e off enfAet guI UM e o< hiARl, Td IRU™ AR (&g #Herdl, ararfies o= dameq sifder afafd & sreasr
BfleTlel ol Afgd HHR HeTdl, 3rd, IO, AR, Fae] IHT 3R 3= UrHton A oft ggefirar Rwrg)

TG a1 SfEeRI & gHTe fhaTaas IR SR

UGS T Tg YHUT T Y T F 3R yrefion & Aranfder aur areiies a= sifdeRY & ufd SRedhdr dgm & faen &
HEAYUT HTHT ST 38T 8| AT & hil Sl STHBRT o+ o F1Y UTepideh TTEHT & TRE0T 3R ARG Usies # RAT @l
fient ot off Ieifohe foram | 59 uger & arHoN Y Srue SifdeRRT O TReoT, o THTeHT & dgaR UeeH 3R Tad fAe & faw
e U SIRY 3@ < Wicdre- e
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Source: https://hindi.theprint.in/india/nhrc-raises-issue-of-technology:-
based-gender-based-violence-shaming-of-victims/1050355/?amp

TG IRE! A dhriieh MeTRd cifites faar, difgat @t gt «rfiar fory ST ot JgT Soran
qTYT- 27 October, 2026

Tt faeeht, 27 sragar (WTeT) SRiwre ok Trdsies R R Afgenai H grem & dde 7 I AFarder ST (TegeiRe) 3
T ARG ol g germa Ry &1

g1 geIdl # gt 7T foh gfetaenfiial ot 9 avg @ ddgaeiter = S foh  cifffer ameR wR g & difgdl & o oH R 3T Rl
Afdes feoaoft 7 &2 a1 38 <rffar 1 R | TT gt SRty & foigTsT @ Haesfie getrent & fafia ed g™ o1 garma «ff faar mar 81

‘PRI 3R FTesl-eh I UR Afgeraii bl GRar TR SR iRt | o 718 fAhiRen & ag oft enfie ¢ o ardwifes @it ok sriwrat
TR O, R 3R 31 GaTeHeh Al AR AfGATSH o st 39 ITd i ooy ST Tchdl JGIS SITY foh A1 Idie T g 3R Ik
LT YRR R g

2% T, Afgerail & e 80T o/ dhaet SMRes Joham= des Tfid 8t T8 1< &1 3T 2 Aarat &t & i fRfSeat dapita,
WTIRR HiAH FGHATT (TIMS) & TR & 1Y, S $& auf § deh-ich o SIRY &4 aTelt Aifileh fedT (STgwhoiisidt) & Amel § “ehrh
TeIRl” g3 8

gt 39 h Afgerail st dehrites & S @aRl—id foh ‘Rt i+, ‘Siferir, foam agafd & srcfiel awdiiR oik difsat |rsm =, 3k ‘Su
thep'—ah SR § STTTeeh ehee ehl Gellg of Sirall 21

ST ohl Haold fohdt aafaa &t Ash sk daemsftar SeR) ot 3udh! ggafa & famT Sexae a1 grdsiAes Hel R 3SR et a1
el 21

TAUTRRYT A HTaR oht SIRT Uk AT & HIeH ¥, 23 3TagaR & 319 WAL # el foh e, ictor, faeafdemerdl ok sriwe W
ISR URTY & T A SIReehdT hRihH SRS fhy ST gehd &

ST ST WRTART 10 hetd HATerd o <l (R Afger g arer [dere warer, fRier w#arery, W@y #31ed 3R g #3llerd Mfd 8),
a SIE & oregel SR g dRiGR Sifdrert, dor a+ft sat & g afat sfie/ar dhg i uasi & Ueeh! St 9Sh 78 81

ATHT YT HJTed

HTIEq


https://hindi.theprint.in/india/nhrc-raises-issue-of-technology-based-gender-based-violence-shaming-of-victims/1050355/?amp
https://hindi.theprint.in/india/nhrc-raises-issue-of-technology-based-gender-based-violence-shaming-of-victims/1050355/?amp

